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Appeal No.537/KB/2017

Present: Hon"ble Member (J) Shri Vijai Pratap Singh
Hon’ble Member (J) Shri Jinan K.R

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 13t December 2017, 10.30 A.M

‘Name of the Company

Biswajeet Banerji -Versus-Registrar of Companies, W B
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ORDER

Ld. Counsel for the petitioner has filed an affidavit of

service which shows that notice on the Regional Director,

Eastern Region and the Registrar of Companies, West Bengal

only on 08/12/2018. Details paragraphwise reply may be filed

by 10/01/2018 with a copy in advance to the opposite party.

Appellant is directed to serve the copy of this order on

the Regional Director, Eastem Region and the Registrar of

Companies, West Bengal and file affidavit of service within 7

days from today.

List it on 14/02/2018.

Urgent certified copy of the order be issued to the

appellant, if applied for, upon compliance of all requisite

formalities.
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